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CENTRAL ADI'1INISTRATIVE TRIBUNA L ALLAHAbAD BENCH 

ALLAHABAD . 

Dat ed : This the 2nd day of J uly 2002 . 

original Appl ication no . 1407 of 2000 . 

Hon ' ble i'ir . ~rustice R. R. K. Trivedi . Vice- Cha irman 
· Hon • ble ?1a.j Gen.1<.K . ... Srivastava . t1ember (A). 

Vijay Shanker . s/o Sri Ram Achal . 

R/o Vil l Raipur P . O. Vijaipur 

Distt . !·lirz a p ur . Ex t r a Depart mental De l iver y Agent , 

Extra Departmental Branch Post Off ice Raipur 

Dist t • . lirza t->ur . .. ' . ... .. . -·. 

• •• Appl icant 

By ndv : Sri L. C . Srivastava 

Versus 

1 . Union of India through its Chief Post Master 

General . Post Office , Lucknow. 

2 . supdt . o f Post Offices . Head Post Office . 

i•Iirzapur . 

• • • • Res pendents 

By Adv : Sri D. K. Dwivvdi . 

0 RD E R 

Hon ' ble l•lr . Justice R. R. K. Trivedi. VC . 

This OA h a s been file d for quashing order dated 

1 6 . 10 . 2000 (Ann 1 ) . By the afor esaid order , respon dent 

no . 2 supdt . of Post Offices , t·lirz apur has ref used to 

accept)~he certificate of visharad, obt ained f r om Hindi 

sahit ya sammal an . Prayag. eq uiva lent to Intermediate 

\·1hich is an essent i a l qua l ification for the post of Post a l 

Assistant . Learned counsel for the applicant has sub~itted 
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t hat the a pplic ant has pas&ed the \Yritten examina t ion and 
~ -~~vLC'~ \'\ 

t-1as stoodlin t he merit list . he is entitled for appoint rnent. 

However. he coul d not pl ace any notification f r om Govt . of 

India, under wr1ich t he certificate obtained from Hindi 

sahiLya sammalan has been treated as equivalent t o Inter-

medi ate e xamination. • • 

2 . In the circwnstances . though the applic ant 
.('--N_v--

passed t he i·iritten t es5-~ i s not entitled f or appointment 

a nd t he or der does not s uf f er from a ny error of l aw . 
-:: i A 1A, 'J._ V '--. 

The ur~s a•:corriiagl JR; no merit and is liabl e to be 

dismissed. The OA i s dismiss ed accordingly. 

3. There shall be n o order as to costs . 

/ 
l·lember (A) Vice - Chairman 
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